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Sir,

T E UH TIH IGH couRTAT GUWAHATI
(HIGH COURT O F ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

Smti layashree Bora,
It. Registrar (Vigitance),
Gauhati High Court,
Guwahati.

vII-29 07 IL A

Shri Utpal Rajkhowa,
Special Judge, CBI, Assam,

Additional Court No.1,
Chandmari, Guwahati-3.

Dated Guwahati the I Decembet,2024

Restricted Holiday and Casuat leave.

Your letter No. SPL/CBI-I/ES STr I IV I 21 20 12 I 7 54 -7 57 I E dtd. og. t2.2024.

Yours faithfully,

el -
JT. REGISTRARruIGILAI{C E)

H I-29 oo7 -l I A a

With reference to the above, i am directed to inform you that you have beengranted casuar reave on ,.0.12.2024 and 11.12.2024 as we' as Restricted Hotiday on12'12'2024' During vour allence, the speciar ruoge. ial, Addr. court No.3, and in his

:[:"J*, 
the Speciat Judge, CBr, Addt. Court wo.z witL'remain in charge of your Court and

e N

Copy to :

1. The Special Judge, CBI, Addl. Court No.2, Chandmari, Guwahati_3.

| )le loeclat 
ludge, CBr, Addt. Court ruo.:, G,anJmari, iuwanati-:.

J/ tne project Manager, Gauhati High Court.

/
JT. REGI RruIGILANCE)


